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ImplellleDtatiOll of Reeommendatlon of 
Kothari CommlSllon ReprdlDg PI, 

Scalea 01 Teaehen 

·348. SHRIMATI SAVITRI 
SHYAM: 

SHRI SHRI CHAND GOYAL: 
SHRI SRADHAKAR 

SUPAKAR: 
SHRIMATI TARA SAPRE : 
DR. MAHADEVA PRASAD: 

Will the Minister of EDUCATION 
AND I'OUTH SERVICES be pleased to 
state: 

(a) tbe names of tbe States whicb have 
implemented the recommendation of the 
Kothari Commission in regard to the pay 
scales of their teachers in the different 
catagories ; 

(b) the step! taken hy Government to 
enforce implementation of the recommen-
dations of tbe Commission uniformly; 
and 

(c) whether the University Grants 
Commission gives any aid in the Implemen-
tatIOn of these recommendations? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K' R. 
V RAO): (a) and (b). A statement is laid 
on the Table of Sabha. [Placed In Library. See 
No. LT-24S/69]. 

(c) In order to implement the salary 
scales recommended by University Orants 
Commission for University and College 
teachers, Government of India has been 
giving to the St t~ Governments 80% of 
the additional expenditure for S years since 
1st April, 1966. 

Formation or S."rasblra Sea. 

• 349. SHRI R. K. AMIN : 
SHRI VISHWA NATH 

PANDEY: 
Will the Minister of HOME AFFAIRS 

be pleased to state : 
(a) wbether there is a move 10 form a 

Saurashtra Sena by the students of 
Saurashtra; 

(b) if so, the reasons for such a move: 
and 

(e) lb. e m I ~  r.tfon to ,ucb 
, 1II0Ve? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN): (a) and (b). 
According to information furnisbed by tbe 
State Government, some student ieaders 
decided on December I, 1968 to sct up a 
Saurashtra Scna with a view to protect 
Blainst the alleaed unjust attitude of the 
State Government towards the students in 
particular and the people of Saurasbtra in 
general. No activities of the scna bave 
come to notice of tbe State Government 10 
far. 

(c) The State Government are keeping 
a watch over the situatioD. 
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